
Dak Register For Month Starting on 01/12/2021 

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section 

Head) 

Diar

y 

No.  

Date 

of 

Rece

ipt 

No./Name of 

Document Received 
Source  

Particulars  

of documents 

Sectio

n  

to 

which 

sent 

Nam

e 

Ac

tio

n 

Ta

ke

n  

Li

n

k 

Fi

le 

3082

/202

1 

01/12

/2021 

F. NO. G-

10(1)/BUDGET/CESTAT/C

HE/2016 DATED 

30.11.2021 

AR/DDO, 

CESTAT, 

CHENNAI 

Additional 

Allocation of 

Funds : BE 

2021-22 

Accou

nt 

Section 
   

3083

/202

1 

01/12

/2021 

CESTAT/AHD/15/21-I/448 

DATED 24.11.2021 

AR, 

CESTAT, 

AHMEDAB

AD 

Payment for 

the outsourcing 

of post i.e. 

Stenographer in 

respect of 

CESTAT, 

Ahmedabad for 

the month of 

October 2021 

CT 

Section    

3084

/202

1 

01/12

/2021 
NIL 

L. P. PANT, 

SPS 

Leave 

application 

Admin

istratio

n 

Section 

   

3085

/202

1 

01/12

/2021 

D. NO. 7954/2019/SEC-

XVII-A DATED 10.11.2021 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No. 3443 of 

2019  

DR(J) 
   

3086

/202

1 

01/12

/2021 

D. NO. 19687/2009/SEC-

XVII-A/SC/XIII DATED 

22.10.2021 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No. 7514 of 

2009 

DR(J) 
   

3087

/202

1 

01/12

/2021 
NIL 

K. JAMES 

VARGHESE

, MG. 

DIRECTOR, 

Appeal Nos. 

ST/51028/2017 

& 

ST/51031/2017 

DR(J) 
   



EBENEZER 

CONSTRUC

TION CO. 

PVT. LTD., 

JAIPUR 

both dated 

12.06.2017 

3088

/202

1 

01/12

/2021 

F. NO. 

CESTAT/MUM/ADMN/JC/

TEL/1 DATED 22.11.2021 

DR, 

CESTAT, 

MUMBAI 

Engagement of 

TTBS for 

leased line 

internet service 

for CESTAT, 

Mumbai - reg.  

 

AR(C

omp)   

3089

/202

1 

01/12

/2021 

F. NO. 

PF/CESTAT/ADMN/MUM/

SKS/2021 DATED 

29.11.2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Forwarding of 

representation 

of Sh. Shashi 

Kumar Soni, 

UDC, 

CESTAT, 

Mumbai 

 

AR(

Admi

n) 
  

3090

/202

1 

01/12

/2021 

FILE NO. 7/3/KS-

DR/CESTAT-CHD/ADMN-

2021 DATED 26.11.2021 

DR, 

CESTAT, 

CHANDIGA

RH 

Forwarding of 

applications 

training courses 

applied by Sh. 

Kripa Shankar, 

DR at ISTM, 

New Delhi 

 

AR(

Admi

n) 
  

3091

/202

1 

01/12

/2021 

F. NO. 2(23) RSC-

UDC/CESTAT/CHD-2016 

DATED 25.11.2021 

DR, 

CESTAT, 

CHANDIGA

RH 

Application 

submitted by 

Mr. Ravi 

Shekhar 

Chaudhary, 

UDC, 

CESTAT, 

Chandigarh 

 

AR(

Admi

n) 
  

3092

/202

1 

01/12

/2021 

F. NO. 3/5/MISC/ADMN.-

2017-II DATED 24.11.2021 

DR, 

CESTAT, 

CHANDIGA

RH 

Forwarding of 

Application for 

computer 

advance 

 

AR(

Admi

n) 
  

3093

/202

1 

01/12

/2021 

F. NO. 

CESTAT/MUMBAI/TA/ 

DATED 23.11.2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Transfer TA 

bill of Sh. Uma 

Shankar 

Verma, DR, 

CESTAT, 

Mumbai 

 

AR(

Admi

n) 
  

3094 01/12 NIL DATED 22.10.2021 PRAVIN Information 
 

AR(
  



/202

1 

/2021 KUMAR, 

NAVI 

MUMBAI  

regarding 

illegal booking 

and renting out 

of quarters or 

flats in Lloyds 

Estate 

Customs, 

Mumbai and 

jeopardizing 

life of residents 

and defrauding 

Customs 

Department. 

Admi

n) 

3095

/202

1 

01/12

/2021 
NIL TAXMANN Magazine Library 

   

3096

/202

1 

02/12

/2021 
NIL 

DIRECTOR 

NARCOTIC

S 

CONTROL, 

DEPARTME

NT OF 

REVENUE, 

MINISTRY 

OF 

FINANCE, 

GOI, 48C, 

NORTH 

BLOCK, 

NEW 

DELHI 

Serach cum 

selection 

Committee 

Meeting for 

selection of 

Chairman/Mem

bers of 

Tribunals 

 

AR(

Admi

n) 
  

3097

/202

1 

02/12

/2021 

F. NO. A-

19(2)/PERS.FILE/MS-

DR/CESTAT/CHE/2021 

DATED 23.11.2021 

AR, 

CESTAT, 

CHENNAI 

Submission of 

Form for 

giving prior 

intimation 

under Rule 

18(2) of 

CCS(Conduct) 

Rules 

 

AR(

Admi

n) 
  

3098

/202

1 

02/12

/2021 

F. NO. CESTAT/HK/2018 

DATED 30.11.2021 

DR, 

CESTAT, 

MUMBAI 

Request letter 

for transfer 

from CESTAT 

Mumbai to 

CESTAT, New 

Delhi 

 

AR(

Admi

n) 
  



3099

/202

1 

02/12

/2021 

F NO CESTAT/HK/2018 

DATED 26.11.2021 

DR, 

CESTAT, 

MUMBAI 

Request letter 

for include 

LLB degree as 

additional 

educational 

qualification 

 

AR(

Admi

n) 
  

3100

/202

1 

02/12

/2021 

F. NO. A50050/3/2014-

AD.1C(CESTAT) DATED 

30.11.2021 

S. 

BHOWMIC

K, US TO 

THE GOI 

Renewal of 

lease 

agreement for 

CESTAT, 

Hyderabad 

 

AR(

Admi

n) 
  

3101

/202

1 

02/12

/2021 
NIL 

RANJU 

MADHRA, 

SPS 

LTC 
 

AR(

Admi

n) 
  

3102

/202

1 

02/12

/2021 
NIL DATED 01.12.2021 

ARCHANA, 

STENO-II 
Joining Report 

 

AR(

Admi

n) 
  

3103

/202

1 

02/12

/2021 
NIL DATED 01.12.2021 

REKHA 

SHEKHAW

AT, STENO-

II 

Joining Report 
 

AR(

Admi

n) 
  

3104

/202

1 

02/12

/2021 

F. NO. 

21/CESTAT/HYD/M-

STAT/15 DATED 

01.12.2021 

DR, 

CESTAT, 

HYDERAB

AD 

Monthly 

Statement for 

the month of 

November 

2021 

DR(J) 
   

3105

/202

1 

02/12

/2021 

F. NO. 6/17/WEEKLY-

STATMENT/CESTAT/CHD

-2020-II DATED 29.11.2021 

DR, 

CESTAT, 

CHANDIGA

RH 

Weekly 

Statement of 

the matters for 

E-hearing from 

19.11.2021 to 

25.11.2021 

DR(J) 
   

3106

/202

1 

02/12

/2021 

CESTAT/AHD/ADMN/TO

UR/08/2013/454 DATED 

29.11.2021 

AR, 

CESTAT, 

AHMEDAB

AD 

forwarding of 

application for 

TA on Tour 

advance of Rs. 

50,000/- in 

respect of Mr. 

Raju, M(T), 

CESTAT, 

Ahmedabad 

Accou

nt 

Section 
   

3107

/202

02/12

/2021 
NIL DATED 01.12.2021 

HARSHITA 

PANDEY, 

Training from 

ISTM 

Admin

istratio    



1 ASSISTANT 

REGISTRA

R 

n 

Section 

3108

/202

1 

02/12

/2021 
NIL 

CENTRAL 

REGISTRY 

Supplementary 

E-hearing 

causelist 

PA 
   

3109

/202

1 

02/12

/2021 
NIL 

CENTRAL 

REGISTRY 

Supplementary 

E-hearing 

causelist Anti-

Dumping 

matters 

PA 
   

3110

/202

1 

02/12

/2021 

F. NO. 27(38)/WORK-

ALLOC/CESTAT/ADMN./0

8 DATED 01.12.2021 

DR, 

CESTAT, 

NEW 

DELHI 

Office Order PA 
   

3111

/202

1 

02/12

/2021 
NIL DATED 01.12.2021 

REKHA 

SHEKHAW

AT, STENO 

- I  

Corrections in 

appeal 

uploaded 

PA to 

Registr

ar 
   

3112

/202

1 

02/12

/2021 
NIL 

AMIT JAIN, 

ADVOCAT

E 

Request for e-

hearing of 

application for 

Early Hearing 

and Appeal No. 

C/30577/2021-

SM in the 

matter of M/s. 

Hindustan 

Urban 

Infrastructure 

Ltd 

PA to 

Registr

ar 
   

3113

/202

1 

02/12

/2021 
NIL 

P.K.CHOUD

HARY, 

MEMBER(J) 

Joining report 

after availing 1 

day EL 
 

AR(

Adm

n) 
  

3114

/202

1 

02/12

/2021 
NIL 

LAKHWIN

DER 

DHULL, 

UDC 

Leave reg.  
 

AR(

Adm

n) 
  

3115

/202

1 

02/12

/2021 
NIL 

LAKHWIN

DER 

DHULL, 

UDC 

Leave reg. on 

23.11.21  

AR(

Adm

n) 
  

3116 02/12 F.NO. ROHIT Forwarding of 
 

AR(
  



/202

1 

/2021 PF/CESTAT/ADMN./AK/20

18 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

request letter of 

Sh. Ananta 

Khandait, MTS 

Adm

n) 

3117

/202

1 

02/12

/2021 

F.NO.A-24(1)/LEAVE 

FILE/MS-DR/CHE/2021 

BALASUBR

AMANI S, 

AR 

Forwarding of 

leave app of 

Sh. Mohinder 

Singh, DR 

 

AR(

Adm

n) 
  

3118

/202

1 

02/12

/2021 

F.NO. 

98/ESTT./CESTAT/KOL/98

-PART-III 

DR, 

CESTAT, 

KOLKATA 

Office order 

dtd 23.11.21  

AR(

Adm

n) 
  

3119

/202

1 

02/12

/2021 

F.NO. A.38012/4/2021-

AD.1C(CESTAT) 

S.BHOWMI

CK, UNDER 

SECRETAR

Y TO GOI 

Revision of 

pension of Sh. 

Narendera 

Kumar Bajpal, 

Member under 

&th CPC in 

O.A.No 2363 

of 2018 

 

AR(

Adm

n) 
  

3120

/202

1 

02/12

/2021 
NIL 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Noting reg 

Pronouncement 

PA to 

Registr

ar 
   

3121

/202

1 

02/12

/2021 
NIL DTD 2.11.21 

SWAPNIL 

TIWARI, 

AR 

Residential 

address 

certificate 

Admin

istratio

n 

Section 

   

3122

/202

1 

02/12

/2021 
NIL DTD 02.12.21 

ATIN 

SHARMA, 

MTS 

Leave on 

3.12.21 

Admin

istratio

n 

Section 

   

3123

/202

1 

02/12

/2021 

F.NO. 

33/CESTAT/BANG/OSP 

CESTAT, 

BANGALO

RE 

Sanctioned 

amount r/o 

outsourcing 

Admin

istratio

n 

Section 

   

3124

/202

1 

02/12

/2021 
NIL DTD 02.12.21 

PARMOD 

KUMAR, 

STENO. GR. 

I 

CL on 3.12.21 
 

AR(

Adm

n) 
  

3125

/202

1 

02/12

/2021 
NIL DTD 1.12.21 

MANAS 

KUMAR 

SINHA, AR 

E-Hearing 

application 

Nov 2021 

DR(J) 
   



report 

3126

/202

1 

02/12

/2021 

F.NO. 

17(1)/MS/CESTAT/ALD/20

18-19 

MANAS 

KUMAR 

SINHA, AR 

Pendenct of 

Single Member 

Bench cases 

DR(J) 
   

3127

/202

1 

02/12

/2021 

F.NO. 

17(1)/MS/CESTAT/ALD/20

18-19 

MANAS 

KUMAR 

SINHA, AR 

Bench wise 

Disposal of 

cases during 

month of 

November 

2021 

PA 
   

3128

/202

1 

02/12

/2021 

F.NO. 17(1) 

/MS/CESTAT/ALD/2018-19 

MANAS 

KUMAR 

SINHA, AR 

Monthly 

statement for 

the month of 

November 

2021 

DR(J) 
   

3129

/202

1 

02/12

/2021 

F.NO. 06/19/MONTHLY-

STATEMENT/CESTAT/CH

D-2020-2021 

DR, 

CESTAT, 

CHANDIGA

RH 

E-Hearing 

application 

Nov 2021 

report 

DR(J) 
   

3130

/202

1 

02/12

/2021 

F.NO. G-

10(1)/BUDGET/CESTAT/C

HE/2016 

BALASUBR

AMANI S, 

AR 

Additional 

Allocation of 

Funds: 

BE2021-22 

Accou

nt 

Section 
   

3131

/202

1 

02/12

/2021 
NIL 

REKHA 

SHEKHAW

AT, STENO-

I 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3132

/202

1 

02/12

/2021 
NIL 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3133

/202

1 

03/12

/2021 
NIL 

SURAJ 

SINGH, 

MTS 

Request for 

cancellation of 

transfer order 

dated 1.12.21 

 

AR(

Adm

n) 
  

3134

/202

1 

03/12

/2021 
NIL DTD 2.12.21 

SWAPNIL 

TIWARI, 

AR 

Availing LTC 

and LTC 

advance 
 

AR(

Adm

n) 
  

3135

/202

1 

03/12

/2021 
NIL 

SUSHMA 

RANI, MTS 

Joining report 

after availing 

leave 
 

AR(

Adm

n) 
  



3136

/202

1 

03/12

/2021 

F.NO. 

PAO/REV/PENSION/N.K. 

BAJPAI/2021-22/694-95 

SR. 

ACCOUNTS 

OFFICER, 

PAO(REVE

NUE) 

Revision of 

Pension in 

respect of Sh. 

Narendra 

Kumar Bajpal, 

Retired 

Member in the 

matter of 

O.A/100/2363/

2018 

 

AR(

Adm

n) 
  

3137

/202

1 

03/12

/2021 

C.NO. IV(16)/GST/DELHI-

SOUTH/CESTAT/ANAND 

AUTOMATIVE/484/2021-

22 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Supply of 

certified copy 

of CESTAT 

Final Order No. 

51818/2021 

DR(J) 
   

3138

/202

1 

03/12

/2021 
NIL DTD 02.12.21 

SEEMA 

SADANA, 

SPS 

CL reg. 
 

AR(

Adm

n) 
  

3139

/202

1 

03/12

/2021 

F.NO. A-44(6)/GPF-

UP/CESTAT/CHE/2010 

BALASUBR

AMANI S, 

AR 

Forwarding of 

GPF 

withdrawal 

applications 

 

AR(

Adm

n) 
  

3140

/202

1 

03/12

/2021 

F.NO. 

CEGAT/MUMBAI/SKS/03 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Relieving 

Order  

AR(

Adm

n) 
  

3141

/202

1 

03/12

/2021 

F.NO.A.50050/3/2014-

AD.1C(CESTAT) 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Y OF THE 

GOI 

Expost facto 

approval for 

engagement of 

5 DEO in 

CESTAT for 

the period 

01.04.21 to 

30.09.21 

 

AR(

Adm

n) 
  

3142

/202

1 

03/12

/2021 
F.NO. A-50050/4/2021-VIG. 

SUNIL 

KUMAR 

MEENA, 

UNDER 

SECRETAR

Y (VIG.) 

Office 

Memorandum 

reg. vigilance 
 

AR(

Adm

n) 
  

3143

/202

03/12

/2021 
NIL DTD 29.11.21 

KRIPA 

SHANKAR, 

Submission of 

retirement  

AR(

Adm   



1 DR documents n) 

3144

/202

1 

03/12

/2021 

F.NO. 

05/CESTAT/BANG/RENT 

CESTAT, 

BANGALO

RE 

Sanction 

amount for 

Rent 

Admin

istratio

n 

Section 

   

3145

/202

1 

03/12

/2021 

F.NO. 

07/STAT/CESTAT/KOL/09 

DR, 

CESTAT, 

KOLKATA 

Report for E-

hearing 

application 

Nov 2021 

DR(J) 
   

3146

/202

1 

03/12

/2021 

F.NO. 

01/CESTAT/BANG/RR 

DR, 

CESTAT, 

BANGALO

RE 

Monthly report 

for E-hearing 

for Nov 2021 

DR(J) 
   

3147

/202

1 

03/12

/2021 
NIL DTD 01.12.21 

AR, 

CESTAT, 

MUMBAI 

Submission of 

monthly 

statement for 

the month of 

Nov 2021 

DR(J) 
   

3148

/202

1 

03/12

/2021 

F.NO. 7/2/LARGER-

BENCH/CESTAT/CHD-

2021 

KRIPA 

SHANKAR, 

DR, 

CHANDIGA

RH 

Request for 

constitution of 

Large Bench 

PA to 

Registr

ar 
   

3149

/202

1 

03/12

/2021 
NIL 

SANJIV 

SRIVASTA

VA, 

MEMBER(T

) 

Monthly 

Disposal 

statement of 

appeals of Nov 

2021 

PA 
   

3150

/202

1 

03/12

/2021 
NIL 

DR, SINGLE 

MEMBER 

APPEAL 

BRANCH 

E-hearing 

Cause List 
PA 

   

3151

/202

1 

03/12

/2021 
NIL 

DY/ASST. 

REGISTRA

R 

(CENTRAL 

REGISTRY) 

Central registry 

cause list for E-

hearing of 

defect cases 

PA 
   

3152

/202

1 

03/12

/2021 

F.NO. 

CESTAT/AHD/15/21-I/457 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Payment for 

the outsourcing 

of post i.e. 

Steno in 

CESTAT 

Ahmedabad for 

Accou

nt 

Section 
   



August 2021 

3153

/202

1 

03/12

/2021 
NIL 

KUMUD 

BHATNAG

AR, AR, 

KOTA 

Adjournment 

of virtual 

personal 

hearing to be 

held on 

06.12.2021 in 

Court NO. II 

DR(J) 
   

3154

/202

1 

06/12

/2021 
NIL DTD 04.12.2021 

JOHNSON 

CHACKO, 

UDC 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Section 

   

3155

/202

1 

06/12

/2021 
NIL DTD 02.12.21 

DR, 

CESTAT, 

CHANDIGA

RH 

Monthly 

Statement 

report of Nov 

2021 

DR(J) 
   

3156

/202

1 

06/12

/2021 
NIL DTD 2.12.21 

DR, 

CESTAT, 

KOLKATA 

Institution, 

Disposal and 

Pendency etc 

for the month 

of Nov 2021 

DR(J) 
   

3157

/202

1 

06/12

/2021 

F.NO. 6/17/WEEKLY-

STATEMENT/CESTAT/CH

D-2020-II 

DR, 

CESTAT, 

CHANDIGA

RH 

Weekly 

statement of 

the matters for 

E-hearing 

DR(J) 
   

3158

/202

1 

06/12

/2021 

F.NO. CESTAT-

AHD/JUD/01/07 

AR, 

CESTAT, 

AHMEDAB

AD 

Statement 

pendency, 

institution and 

disposal of 

appeals and 

stay 

applications 

DR(J) 
   

3159

/202

1 

06/12

/2021 
NIL 

DR, HIGH 

COURT OF 

JUDICATU

RE AT 

ALLAHAB

AD 

Appeal reg. DR(J) 
   

3160

/202

1 

06/12

/2021 
NIL 

DR, HIGH 

COURT OF 

JUDICATU

RE AT 

ALLAHAB

F.A.F.O. 1361 

of 2009 
DR(J) 

   



AD 

3161

/202

1 

06/12

/2021 
NIL 

SR. SUPDT. 

OF POST 

OFFICES, 

NEW 

DELHI 

Reg. 

cancellation of 

RMFM CRN 

No. 

DL0500107 

CT 

Section    

3162

/202

1 

06/12

/2021 

F.NO. 

29(I)/CASH/CESTAT/KOL/

97 DTD 29.11.21 

T.K.SARKA

R, DR 

Allocation of 

additional fund 

of Rs. 7lakhs 

under the head 

IT in r/o 

CESTAT, 

Kolkata 

Accou

nt 

Section 
   

3163

/202

1 

06/12

/2021 

F.NO. G-

10(1)/BUDGET/CESTAT/C

HE/2016 

BALASUBR

AMANI S, 

AR 

Additional 

Allocation of 

Funds: 

BE2021-22 

Accou

nt 

Section 
   

3164

/202

1 

06/12

/2021 

F.NO. 

05/CESTAT/BANG/WATE

R 

CESTAT, 

BANGALO

RE 

Sanctioned reg 

supply of water 

Admin

istratio

n 

Section 

   

3165

/202

1 

06/12

/2021 

F.NO. 

CESTAT/MUMBAI/ADMN

/HP 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Relieving 

Order  

AR(

Adm

n) 
  

3166

/202

1 

06/12

/2021 
NIL DTD 2.11.21 

ARCHANA, 

STENO-II 

Correction in 

the appeal 

uploaded 

PA to 

Registr

ar 
   

3167

/202

1 

07/12

/2021 
NIL DTD 03.12.21 

NIVEET 

SETH, 

ADVOCAT

E 

Constitution of 

appropriate 

Bench for 

expeditious 

disposal of 

Appeal bearing 

No. 

C/20005/2020 

PA to 

Registr

ar 
   

3168

/202

1 

07/12

/2021 

F.NO. A-24(2)/LEAVE 

FILE/TKS-DR/CHE/2018 

BALASUBR

AMANI S, 

AR 

Forwarding of 

Joining report 

of Sh Mohinder 

Singh, DR 

 

AR(

Adm

n) 
  

3169 07/12 PF/RKS/CESTAT/MUM ROHIT Training from 
 

AR(
  



/202

1 

/2021 DTD 3.12.21 KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

ISTM Adm

n) 

3170

/202

1 

07/12

/2021 
PF/USV/CESTAT/MUM 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Training from 

ISTM  

AR(

Adm

n) 
  

3171

/202

1 

07/12

/2021 
F.NO. CESTAT/HK/2018 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Request letter 

for transfer 

from CESTAT 

Mumbai to 

CESTAT New 

Delhi 

 

AR(

Adm

n) 
  

3172

/202

1 

07/12

/2021 

F.NO. A-

20(6)/PERS.FILE/NV-

MTS/CHE/2018 

BALASUBR

AMANI S, 

AR 

Request to 

forward 

application r/o 

Ms. Nimisha 

Vijayan, MTS 

 

AR(

Adm

n) 
  

3173

/202

1 

07/12

/2021 

0.F.NO. 

01/CESTAT/BANG/SKP 

DR, 

CESTAT, 

BANGALO

RE 

Forwarding of 

joining report  

AR(

Adm

n) 
  

3174

/202

1 

07/12

/2021 
NIL 

V.P. 

PANDEY, 

DR/H.O.O 

Forwarding of 

application for 

online training 

in 

Establishment 

R-1 at ISTM, 

New Delhi 

 

AR(

Adm

n) 
  

3175

/202

1 

07/12

/2021 

F.NO. 

PF/CESTAT/ADMN/MUM/

SKS/2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Forwarding of 

Representation 

of Sh Shashi 

Kumar Soni, 

UDC, 

CESTAT,Mum

bai 

 

AR(

Adm

n) 
  

3176

/202

1 

07/12

/2021 
F.NO. CESTAT/HK/2018 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

Request letter 

for include 

LLB degree as 

additional 

 

AR(

Adm

n) 
  



CESTAT, 

MUMBAI 

educational 

qualification 

3177

/202

1 

07/12

/2021 

F.NO. G-

10(1)/BUDGET/CESTAT/C

HE/2016 

BALASUBR

AMANI S, 

AR 

Additional 

Allocation of 

Funds: 

BE2021-22 

Accou

nt 

Section 
   

3178

/202

1 

07/12

/2021 

F.NO. 20(1)/MISC. 

PURCH/CESTAT/ALLD/20

15-PART-IV 

CESTAT, 

ALLAHAB

AD 

Sanctioned reg. 

supplying 

drinking water 

Admin

istratio

n 

Section 

   

3179

/202

1 

07/12

/2021 

F.NO. 

01/CESTAT/BANG/RR 

DR, 

CESTAT, 

BANGALO

RE 

Monthly 

Report for E-

hearing for 

Novemeber 

2021 

DR(J) 
   

3180

/202

1 

07/12

/2021 
NIL DTD 03.12.21 

PANKAJ 

MALIK 

R.S. Infra 

Transmission 

Ltd. 

DR(J) 
   

3181

/202

1 

07/12

/2021 
NIL 

ADMINIST

RATIVE 

OFFICER 

JUDICIAL, 

RAJASTHA

N HIGH 

COURT, 

JODHPUR 

DB CEA/O. 

19/19 
DR(J) 

   

3182

/202

1 

07/12

/2021 

F.NO. D-6(1)/E-

HEARING/CESTAT/CHE/2

020 

AR, 

CESTAT 

CHENNAI 

Monthly 

Report of List 

of E-hearing 

cases 

DR(J) 
   

3183

/202

1 

07/12

/2021 
NIL 

AR, 

CESTAT 

CHENNAI 

Statement 

showing the 

break up of 

cases pending 

appeal for the 

month of Nov 

DR(J) 
   

3184

/202

1 

07/12

/2021 

F.NO. CESTAT-

AHD/JUD/01/07/468 

AR, 

CESTAT, 

AHMEDAB

AD 

Statement 

pendency, 

institution and 

disposal of 

appeals and 

stay application 

DR(J) 
   

3185 07/12 NIL DTD 2.12.21 MONTHLY DR, CESTAT, DR(J) 
   



/202

1 

/2021 STATEMEN

T REPORT 

OF NOV 

2021 

Chandigarh 

3186

/202

1 

07/12

/2021 

F.NO. 

17(1)/MS/CESTAT/ALD/20

18-19 

MANAS 

KUMAR 

SINHA, AR 

Monthly 

statement for 

the month of 

Nov 2021 

DR(J) 
   

3187

/202

1 

07/12

/2021 

F.NO. 21/CESTAT/HYD/M-

STAT/15/191 

DR, 

CESTAT, 

HYDERAB

AD 

Monthly 

statement for 

the month of 

Nov 2021 

DR(J) 
   

3188

/202

1 

07/12

/2021 
NIL 

CESTAT, 

NEW 

DELHI 

Appeal reg. DR(J) 
   

3189

/202

1 

07/12

/2021 
NIL TAXMANN Library Book Library 

   

3190

/202

1 

07/12

/2021 
NIL DTD 03.12.21 

ARCHANA, 

STENO-II 

Correction in 

the appeal 

uploaded 

PA to 

Registr

ar 
   

3191

/202

1 

08/12

/2021 
NIL 

LAKHWIN

DER 

DHULL, 

UDC 

Joining Report 
 

AR(

Admi

n) 
  

3192

/202

1 

08/12

/2021 
NIL 

SWAPNIL 

TIWARI, 

AR 

Joining Report 
 

AR(

Admi

n) 
  

3193

/202

1 

08/12

/2021 

NO. 

PAO/REV/PENSION/NK 

BAJPAI/2021-22/1694-95 

DATED 29.11.2021 

SR. 

ACCOUNTS 

OFFICER, 

PAO 

(REVENUE)

, D/O 

REVENUE, 

M/O 

FINANCE, 

CHURCH 

ROAD 

HUTMENTS

, NEW 

DELHI -1 

Revision of 

pension in 

respect of Sh. 

Narendra 

Kumar Bajpai, 

Retired 

Member in the 

matter of 

O.A./100/2363/

2018 

 

AR(

Admi

n) 
  

3194 08/12 NIL RAMESH Reimbursement 
 

AR(
  



/202

1 

/2021 NAIR, M(J), 

CESTAT, 

AHMEDAB

AD 

of my 

differential 

house rent in 

terms of Rule 

11(b) of 

Tribunal 

(Condition of 

Service) Rules, 

2021 for the 

period from 

September 

2021-October 

2021 

Admi

n) 

3195

/202

1 

08/12

/2021 
NIL 

SANJIV 

SRIVASTA

VA, M(T), 

CESTAT, 

MUMBAI 

Earned Leave 

application  

AR(

Admi

n) 
  

3196

/202

1 

08/12

/2021 
NIL 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Leave 

application 

with SLP 
 

AR(

Admi

n) 
  

3197

/202

1 

08/12

/2021 
NIL DATED 07.12.2021 

TEJO SHRI, 

STENO GR. 

II  

Leave 

application  

AR(

Admi

n) 
  

3198

/202

1 

08/12

/2021 

F. NO. A 19011/19/2021-

AD.1C(CESTAT) DATED 

06.12.2021 

S. 

BHOWMIC

K, US TO 

THE GOI 

Application for 

the post of 

Member 

(Judicial) in 

NCLT 

 

AR(

Admi

n) 
  

3199

/202

1 

08/12

/2021 

F. NO. 

PF/RKS/CESTAT/MUM 

DATED 03.12.2021 

S. K. 

MOHANTY, 

M(J), 

CESTAT, 

MUMBAI 

Application for 

nomination for 

Course Code -

CAT-07 

("Handling of 

CAT/Court 

Cases) 

 

AR(

Admi

n) 
  

3200

/202

1 

08/12

/2021 
NIL DATED 07.12.2021 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Leave 

application  

AR(

Admi

n) 
  

3201

/202

08/12

/2021 
NIL 

NEERAJ 

JHA 

Parliament 

Question - Lok  

AR(

Admi   



1 Sabha Question 

Diary No. 9665 

for 17.12.2021 

n) 

3202

/202

1 

08/12

/2021 
NIL DATED 07.12.2021 

DR, 

CESTAT, 

CHANDIGA

RH 

Revised 

Monthly 

Statement 

Report of 

November 

2021 

DR(J) 
   

3203

/202

1 

08/12

/2021 

F. NO. 

GEXCOM/REV/ST/OIA/74/

2020/4267 DATED 

01.12.2021 

PARTHA 

ROYCHOW

DHURY, 

COMMISSI

ONER, 

CGST, 

INDORE 

Reply in 

ST/50937/2020 

of Raipur 

Treasure Island 

Pvt. Ltd. 

DR(J) 
   

3204

/202

1 

08/12

/2021 

F. NO. 

07/STAT/CESTAT/KOL/09/

347 DATED 01.12.2021 

DR, 

CESTAT, 

KOLKATA 

Report for e-

hearing 

application: 

November 

2021 

DR(J) 
   

3205

/202

1 

08/12

/2021 

D. NO. 9872/2020 

&9651/2020/SEC-ELM 

DATED 02.12.2021 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No. 6667 of 

2021 and Civil 

Appeal No. 

6920 of 2021 

DR(J) 
   

3206

/202

1 

08/12

/2021 
NIL DATED 06.12.2021 

SPS TO 

PRESIDENT 

Hospitality 

expense 

reimbursement 

Accou

nt 

Section 
   

3207

/202

1 

08/12

/2021 
NIL 

P. 

DINESHA, 

M(J), 

CESTAT, 

CHENNAI 

Monthly 

Disposal 

Statement for 

November 

2021 

PA 
   

3208

/202

1 

08/12

/2021 
NIL 

DR. S. K. 

PATI, M(J), 

CESTAT, 

MUMBAI 

Monthly 

Disposal 

Statement for 

November 

2021 

PA 
   

3209

/202

1 

08/12

/2021 
NIL DATED 02.12.2021 

T. V. 

UNNIKRIS

HNAN, SPS 

Monthly 

Disposal 

Statement for 

PA 
   



TO M(T), 

CESTAT, 

MUMBAI 

November 

2021 for Sh. 

Sanjiv 

Srivastava, 

M(T), 

CESTAT, 

Mumbai 

3210

/202

1 

08/12

/2021 
NIL 

AR, 

CUSTOMS 

BRANCH, 

CESTAT, 

DELHI 

Supplementary 

E-hearing 

causelist 

PA 
   

3211

/202

1 

08/12

/2021 
NIL 

C. J. 

MATHEW, 

M(T), 

CESTAT, 

MUMBAI 

Monthly 

Disposal 

Statement for 

November 

2021 

PA 
   

3212

/202

1 

08/12

/2021 
NIL DATED 03.12.2021 

MAHESH 

KUMAR, 

SPS TO 

M(J), 

CESTAT, 

CHANDIGA

RH 

Disposal 

Statement of 

Sh. Ashok 

Jindal, M(J), 

CESTAT, 

Chandigarh for 

the month of 

November 

2021 

PA 
   

3213

/202

1 

08/12

/2021 
NIL DATED 01.12.2021 

P. K. 

CHOUDHA

RY, M(J), 

CESTAT, 

KOLKATA 

Monthly 

Disposal 

Statement for 

November 

2021 

PA 
   

3214

/202

1 

08/12

/2021 

CESTAT/AHM/MT/2021/47

0 DATED 03.12.2021 

PA TO 

M(T), 

CESTAT, 

AHMEDAB

AD 

Disposal 

Statement of 

Sh. Raju, M(T), 

CESTAT, 

Ahmedabad for 

the month of 

November 

2021 

PA 
   

3215

/202

1 

08/12

/2021 
NIL 

SULEKHA 

BEEVI C. S., 

M(J), 

CESTAT, 

CHENNAI 

Monthly 

Disposal 

Statement for 

November 

2021 

PA 
   



3216

/202

1 

08/12

/2021 

CESTAT/AHM/M(J)/DISPO

SAL 2021/471 DATED 

03.12.2021 

SPS TO 

M(J), 

CESTAT, 

AHMEDAB

AD 

Monthly 

Disposal 

Statement of 

Sh. Ramesh 

Nair, M(J), 

CESTAT, 

Ahmedabad for 

November 

2021 

PA 
   

3217

/202

1 

08/12

/2021 
NIL  

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Monthly 

Disposal for 

the month of 

November 

2021 

PA 
   

3218

/202

1 

09/12

/2021 

F.NO. 

25(1)/FM/CESTAT/ALLD/2

015 

CESTAT, 

ALLAHAB

AD 

Sanctioned for 

availing BNPL 

scheme 

Admin

istratio

n 

Section 

   

3219

/202

1 

09/12

/2021 

F.NO.39(1)/OUT OF 

SOURCE/MTS/CESTAT/20

16 

CESTAT, 

ALLAHAB

AD 

Sanctioned for 

out source 

Admin

istratio

n 

Section 

   

3220

/202

1 

09/12

/2021 

F.NO. 

16(1)/ACCO&GH/CESTAT/

ALLD/2015-PART-II 

CESTAT, 

ALLAHAB

AD 

Sanctioned for 

electricity bill 

for Nov 2021 

Admin

istratio

n 

Section 

   

3221

/202

1 

09/12

/2021 

F.NO. 

13(1)/T&I/CESTAT/ALLA

HABAD/2015-PART-II 

CESTAT, 

ALLAHAB

AD 

Sanctioned for 

BSNL for Nov 

2021 

Admin

istratio

n 

Section 

   

3222

/202

1 

09/12

/2021 

F.NO. 

29/CESTAT/BANG/TELE 

CESTAT, 

BANGALO

RE 

Sanctioned 

telephone bill 

Admin

istratio

n 

Section 

   

3223

/202

1 

09/12

/2021 

F.NO. 

07/CESTAT/BANG/TAXI 

CESTAT, 

BANGALO

RE 

Noting reg. 

Admin

istratio

n 

Section 

   

3224

/202

1 

09/12

/2021 

F.NO. 

01/CESTAT/BANG/BIO-

METRIC 

CESTAT, 

BANGALO

RE 

Repair of face 

reader Bio-

metric 

machine, 

CESTAT, 

Compu

ter Cell    



Banglore 

3225

/202

1 

09/12

/2021 

D.NO. 22592/2014/SEC-

XVII-A 

AR, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No 8119-8120 

of 2014 

DR(J) 
   

3226

/202

1 

10/12

/2021 

F.NO. 

04/CESTAT/BANG/XERO

X 

CESTAT, 

BANGALO

RE 

Sanctioned for 

Bill 

Admin

istratio

n 

Section 

   

3227

/202

1 

10/12

/2021 

F.NO. 

01/CESTAT/BANG/MISC 

CESTAT, 

BANGALO

RE 

Sanctioned 

amount for 

miscellaneous 

expenditure 

Admin

istratio

n 

Section 

   

3228

/202

1 

10/12

/2021 

F.NO. 

01/CESTAT/BANG/ELECT 

CESTAT, 

BANGALO

RE 

Sanctioned for 

electricity bill 

for Nov 2021 

Admin

istratio

n 

Section 

   

3229

/202

1 

10/12

/2021 
NIL DTD 07.12.21 

DR, 

CESTAT, 

CHANDIGA

RH 

Revised 

monthly 

statement 

report of Nov 

2021 

DR(J) 
   

3230

/202

1 

10/12

/2021 

F.NO. 

CESTAT/MUM/STENO/OU

TSOURCING 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Financial 

approval for 

Bosch 

Communicatio

n System 

CT 

Section    

3231

/202

1 

10/12

/2021 
NIL DTD 08.12.21 

SPS TO 

HON 

PRESIDENT

, CESTAT 

Reg. 

Residential 

Electricity Bill 

CT 

Section    

3232

/202

1 

10/12

/2021 
NIL 

MOHIT 

YADAV, 

LDC 

CL one day 
 

AR(

Adm

n) 
  

3233

/202

1 

10/12

/2021 
NIL DTD 08.12.21 

LALIT 

PRASAD 

PANT, SPS 

CL on 09.12.21 
 

AR(

Adm

n) 
  

3234

/202

1 

10/12

/2021 
NIL DTD 07.12.21 

MANWAR 

SINGH, 

UDC 

Reg leave 
 

AR(

Adm

n) 
  

3235 10/12 NIL DTD 09.12.21 P. ANJANI EL for 8 days 
 

AR(
  



/202

1 

/2021 KUMAR 

M(T) 

Adm

n) 

3236

/202

1 

10/12

/2021 
NIL DTD 09.12.2021 

P.ANJANI 

KUMAR, 

M(T) 

CL for 3 days 
 

AR(

Adm

n) 
  

3237

/202

1 

10/12

/2021 

F.NO. 

CESTAT/MUM/STENO 

OUTSOURCING 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Outsourcing of 

Stenographers 

for FY 2021-22 
 

AR(

Adm

n) 
  

3238

/202

1 

10/12

/2021 
NIL DTD 09.12.21 

ARCHANA, 

STENO-II 
Leave reg. 

 

AR(

Adm

n) 
  

3239

/202

1 

10/12

/2021 
NIL DTD 09.12.21 

ARCHANA, 

STENO-II 

Joining report 

after availing 

leave 
 

AR(

Adm

n) 
  

3240

/202

1 

10/12

/2021 

F.NO. A-24(2)/LEAVE 

FILE/TKS-DR/CHE/2018 

BALASUBR

AMANI S, 

AR 

Forwarding of 

Joining report 

of Sh Mohinder 

Singh, DR 

 

AR(

Adm

n) 
  

3241

/202

1 

10/12

/2021 
NIL DTD 06.12.21 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

Pendency of 

cases over a 

decade old in 

CESTAT, 

Hyderabad 

PA to 

Registr

ar 
   

3242

/202

1 

10/12

/2021 
NIL 

ANSHIKA 

AGARWAL,

ADVOCAT

E 

Request for 

constitution of 

Large Bench 

PA to 

Registr

ar 
   

3243

/202

1 

10/12

/2021 
NIL DTD 09.12.21 

SPS TO 

HON 

PRESIDENT

, CESTAT 

Invoice cum 

receipt 

Accou

nt 

Section 
   

3244

/202

1 

10/12

/2021 
EW439916037IN 

CESTAT, 

KOLKATA 

Files for 

Appeals 

Court 

Master    

3245

/202

1 

10/12

/2021 
EW026827845IN 

CESTAT, 

KOLKATA 

Files for 

Appeals 

Court 

Master    

3246

/202

10/12

/2021 
EW439916156IN 

CESTAT, 

KOLKATA 

Files for 

Appeals 

Court 

Master    



1 

3247

/202

1 

10/12

/2021 
EW439916023IN 

CESTAT, 

KOLKATA 

Files for 

Appeals 

Court 

Master    

3248

/202

1 

10/12

/2021 
NIL DTD 10.12.21 

P. ANJANI 

KUMAR 

M(T) 

Vacancy 

Circular issued 

vide F.No. 

A.12026/03/20

20-Ad. 

IC(CESTAT) 

 

AR(

Adm

n) 
  

3249

/202

1 

13/12

/2021 
NIL 

ARVIND 

SHARMA , 

ADVOCAT

E 

Request to 

communication 

the present 

status of appeal 

DR(J) 
   

3250

/202

1 

13/12

/2021 

F.NO. E/50081/2020 & 

ORS. DTD 9.12.21 

RAKESH 

AGARWAL, 

DY. 

COMMISSI

ONER (AR) 

Supplementary 

e-hearing 

Cause list dtd 

11.11.21 for 

hearing before 

special Bench 

CESTAT, New 

Delhi 

Admin

istratio

n 

Section 

AR 
  

3251

/202

1 

13/12

/2021 

CESTAT/AHD/ADMN/13/0

7477 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Requestt for 

reconsideration 

for GPF 

withdrawal of 

Rs. 17 lacs in 

r/o Sh. Shishir 

Kumar Thakur, 

UDC 

Accou

nt 

Section 
   

3252

/202

1 

13/12

/2021 

F.NO. 

01/CESTAT/BANG/BNPL 

CESTAT, 

BANGALO

RE 

Sanctioned 

amount for 

BNPL bill 

Admin

istratio

n 

Section 

   

3253

/202

1 

13/12

/2021 

F.NO. 

01/CESTAT/BANG/ADMN. 

CESTAT, 

BANGALO

RE 

Items required 

for physical 

hearing 

CT 

Section    

3254

/202

1 

13/12

/2021 
NIL DTD 6.12.21 RAJU M(T) 

Availment of 

EL for 3 days  

AR(

Adm

n) 
  

3255

/202

1 

13/12

/2021 
NIL DTD 10.12.21 

P.K.CHOUD

HARY, 

MEMBER(J) 

EL with station 

leaving 

permission 
 

AR(

Adm

n) 
  



3256

/202

1 

13/12

/2021 
NIL 

P.K.CHOUD

HARY, 

MEMBER(J) 

EL on 13 and 

14.12.21  

AR(

Adm

n) 
  

3257

/202

1 

13/12

/2021 
NIL 

RAKSHA 

SAHU, UDC 

Leave for 5 

days  

AR(

Adm

n) 
  

3258

/202

1 

13/12

/2021 
NIL 

CAT, 

KOLKATA 

O.A. No. 0898 

of 2020  

AR(

Adm

n) 
  

3259

/202

1 

13/12

/2021 
NIL 

ASHOK 

JINDAL, 

MEMBER(J) 

File 
 

AR(

Adm

n) 
  

3260

/202

1 

13/12

/2021 
NIL 

JOHNSON 

CHACKO, 

UDC 

Leave reg. 
 

AR(

Adm

n) 
  

3261

/202

1 

13/12

/2021 

F.NO. D-

6(1)/DOO/CESTAT/CHE/20

19 

MOHINDER 

SINGH,DR 

Change of date 

of hearing of 

Service tax 

30309 of 2019 

 

AR(

Adm

n) 
  

3262

/202

1 

13/12

/2021 
NIL DTD 7.12.21 

PUSHKAR 

SINGH, 

MTS 

Reg. Leave 
 

AR(

Adm

n) 
  

3263

/202

1 

13/12

/2021 

CESTAT/AHD/ADMN/13/0

7477 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Requst for 

reconsideration 

for GPF 

withdrawal of 

Rs. q7 lacs in 

r/o Sh Shishir 

Kumar, UDC 

 

AR(

Adm

n) 
  

3264

/202

1 

13/12

/2021 
NIL DTD 9.12.21 

K.C. 

SAHOO, SR. 

ASST. GM 

Rental space in 

Aur India 

Building 
 

AR(

Adm

n) 
  

3265

/202

1 

13/12

/2021 
NIL 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Joining duty 

after availing 1 

day EL 
 

AR(

Adm

n) 
  

3266

/202

1 

13/12

/2021 
NIL DTD 3.12.21 

P.DINESHA, 

M(J) 

Request for 

leave and 

permission to 

leave station 

 

AR(

Adm

n) 
  

3267

/202

13/12

/2021 

F.NO. 

PAO/REV/PENSION/2020-

SR. 

ACCOUNTS 

Revision of 

pension of Sh.  

AR(

Adm   



1 21/1757-58 OFFICER Narendera 

Kumar Bajpal, 

Member under 

&th CPC in 

O.A.No 2363 

of 2018 

n) 

3268

/202

1 

13/12

/2021 

F.NO. 

PAO/REV/PENSION/N.K. 

BAJPAI/2021-22/694-95 

SR. 

ACCOUNTS 

OFFICER 

Revision of 

pension of Sh. 

Narendera 

Kumar Bajpal, 

Member under 

&th CPC in 

O.A.No 2363 

of 2018 

 

AR(

Adm

n) 
  

3269

/202

1 

13/12

/2021 
NIL 

PUSHKAR 

SINGH, 

MTS 

Medical 

Reimbursement 

claim 
 

AR(

Adm

n) 
  

3270

/202

1 

13/12

/2021 
NIL 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Medical 

Reimbursement 

claim 
 

AR(

Adm

n) 
  

3271

/202

1 

13/12

/2021 
NIL 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

Medical 

Reimbursement 

claim 
 

AR(

Adm

n) 
  

3272

/202

1 

13/12

/2021 

F.NO. 

PF/RKS/CESTAT/MUM/72

0 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Training from 

ISTM for 

handling of 

CAT cases 

 

AR(

Adm

n) 
  

3273

/202

1 

13/12

/2021 

F.NO. 

PF/RKS/CESTAT/MUM/71

9 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Training from 

ISTM for 

handling of 

CAT cases 

 

AR(

Adm

n) 
  

3274

/202

1 

13/12

/2021 
NIL 

AR, 

CUSTOM 

E-Hearing 

Cause List 
PA 

   

3275 13/12 NIL ANIL E-hearing PA 
   



/202

1 

/2021 CHOUDHA

RY 

MEMBER 

(J) 

Cause List 

3276

/202

1 

13/12

/2021 
NIL 

DY/ASST. 

REGISTRA

R 

(CENTRAL 

REGISTRY) 

Cause list for 

E-hearing of 

defect cases 

PA 
   

3277

/202

1 

13/12

/2021 
NIL 

SULEKHA 

BEEVI C.S, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3278

/202

1 

13/12

/2021 
NIL 

AJAY 

SHARMA, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3279

/202

1 

13/12

/2021 
NIL 

P. ANJANI 

KUMAR 

M(T) 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3280

/202

1 

13/12

/2021 
NIL 

S.K.MOHA

NTY M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3281

/202

1 

14/12

/2021 

F.NO. V(30) 15-

206/BEICO/ADJ/03/3131 

AVINASH 

THETE, 

COMMISSI

ONER, 

CGST 

Remand 

backcase in r/o 

Ms. Beico 

Electrical 

Insulators pvt. 

ltd. Nashik 

DR(J) 
   

3282

/202

1 

14/12

/2021 
NIL 

A.K.DIXIT, 

CONSULTA

NT 

Chronology of 

Events written 

arguments and 

Gist thereof i 

appeal No. 

St/50406/2021 

DR(J) 
   

3283

/202

14/12

/2021 

F.NO. 

01/ESTT/CESTAT/KOL/95 

DR, 

CESTAT, 

Biometric 

Attendance  

AR(c

omp)   



1 KOLKATA Machine 

3284

/202

1 

14/12

/2021 
NIL DTD 13.12.21 

MUKESH 

GUPTA, DR 

Joining of duty 

on 13.12.21  

AR(

Adm

n) 
  

3285

/202

1 

14/12

/2021 
PMHSCA10003772021 

COURT OF 

SMALL 

CAUSE, 

MUMBAI 

Jubiliant 

Enterprises pvt. 

ltd. Vs UoI 
 

AR(

Adm

n) 
  

3286

/202

1 

14/12

/2021 

F.NO. A-15(1)/PEN-

K/KUMAR/CESTAT/2014 

MOHINDER 

SINGH,DR 

Appointment 

on 

compassionate 

grounds for s/o 

K.Kumar, Ex-

NTS 

 

AR(

Adm

n) 
  

3287

/202

1 

14/12

/2021 

F.NO. 

04/CESTAT/HYD/TVP/21/2

00 

T.VISWA 

PRAKASH, 

DR, 

CESTAT, 

HYDERAB

AD 

Forwarding of 

3 letters dt 

8.12.21 

submitted by 

Sh. T.Viswa 

Prakash, DR 

 

AR(

Adm

n) 
  

3288

/202

1 

14/12

/2021 

F.NO. 6/8/CESTAT/RENT 

FILE/CHD-2020-II 

KRIPA 

SHANKAR, 

DR, 

CHANDIGA

RH 

Copy o Lease 

Agreement for 

the period from 

Oct 2020 to 

Sept 2023 for 

this premise 

 

AR(

Adm

n) 
  

3289

/202

1 

14/12

/2021 

F.NO. 

CESTAT/ADMN/MUM/201

8/PF 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Permission for 

purchase of 

immovable 

property (flat) 

 

AR(

Adm

n) 
  

3290

/202

1 

14/12

/2021 

F.NO. 

CESTAT/MUM/STENO 

OUTSOURCING 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Financial 

approval for 

Bosch 

Communicatio

n System 

CT 

Section    

3291

/202

1 

14/12

/2021 
NIL 

SAYESHA, 

ADVOCAT

E 

Listing of 

matters 

C/30091-

30094/2021 

PA to 

Registr

ar 
   

3292 14/12 NIL S J VYAS, Misc PA to 
   



/202

1 

/2021 ADVOCAT

E 

application of 

VRL Logistics 

Registr

ar 

3293

/202

1 

14/12

/2021 
NIL DTD 13.12.21 

SHENAJ 

BANO, 

STENO GR-

II 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

3294

/202

1 

14/12

/2021 

D.NO. 13499/2021/SEC-XI-

A 

AR, 

SUPREME 

COURT OF 

INDIA 

SLP Civil No. 

12635-12636 

and 12637 of 

2021 

PA to 

Registr

ar 
   

3295

/202

1 

14/12

/2021 

F.NO. D-

6(1)/DOO/CESTAT/CHE/20

19 

MOHINDER 

SINGH,DR 

Change of date 

of hearing 

PA to 

Registr

ar 
   

3296

/202

1 

14/12

/2021 
NIL TAXMANN Library Book Library 

   

3297

/202

1 

15/12

/2021 

CESTAT/AHD/ADMN/13/0

7477 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Request for 

reconsideration 

for GPF 

withdrawal of 

Rs. 17 lacs in 

r/o Sh Shishir 

Kumar, UDC 

Accou

nt 

Section 
   

3298

/202

1 

15/12

/2021 

CESTAT/AHD/ADMN/AMI

SC/04/2014/473 

SANTOSH 

KUMAR 

TIWARI, 

AR 

List of Holiday 

to be observed 

in CESTAT, 

Ahmedabad 

during the year 

2022 

CT 

Section    

3299

/202

1 

15/12

/2021 
NIL DTD 10.12.21 

T.VISWA 

PRAKASH, 

DR, 

CESTAT, 

HYDERAB

AD 

F.No. 

3(2)/PF/TVP/C

ESTAT/Admin

-12 letter dated 

3.11.21 

Admin

istratio

n 

Section 

Chac

ko 

Johns

on 

  

3300

/202

1 

15/12

/2021 
NIL DTD 14.12.21 

ARCHANA, 

STENO-II 

Request for 

issuance of 

NOC/ Identity 

certificate for 

issue of 

Passport 

 

AR(

Adm

n) 
  

3301

/202

15/12

/2021 
NIL DTD 06.12.21 

GOI, 

MINISTRY 

Cancellation of 

allottment of  

AR(

Adm   



1 OF 

FINANCE 

Govty 

accommodatio

n- retirement 

n) 

3302

/202

1 

15/12

/2021 

F.NO. 

CESTAT/MUM/E.MA./200

6/731 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Proposal for 

relocating/shifti

ng of the AR, 

CESTAT, 

Mumbai office 

 

AR(

Adm

n) 
  

3303

/202

1 

15/12

/2021 
NIL DTD 09.12.21 

SULEKHA 

BEEVI C.S, 

M(J) 

Leave reg. 
 

AR(

Adm

n) 
  

3304

/202

1 

15/12

/2021 
NIL DTD 13.12.21 

RAVI DUTT 

SHARMA, 

ACCOUNT

ANT 

Application for 

avail of LTC 

for the Block-

2018-21 

 

AR(

Adm

n) 
  

3305

/202

1 

15/12

/2021 

F.NO. 

01/ESTT/CESTAT/KOL/95 

DR, 

CESTAT, 

KOLKATA 

Biometric 

Attendance 

Machine 
 

AR(C

om)   

3306

/202

1 

15/12

/2021 
NIL DTD 14.12.21 

P.K.NEELA 

REDDY, 

SPS 

Request for 

deleting the 

order from 

CESTAT 

website 

PA to 

Registr

ar 
   

3307

/202

1 

15/12

/2021 

F.NO. 

06/CESTAT/STATEMENT/

2011-CR 

SWAPNIL 

TIWARI, 

AR 

Bench wise 

statement 

showing 

pendency, 

institution and 

disposal of 

appeals and 

stay application 

PA 
   

3308

/202

1 

15/12

/2021 
NIL 

RACHNA 

GUPTA, 

M(J) 

Monthly 

Disposal 

Statement of 

Appeal of Nov 

2021 

PA 
   

3309

/202

1 

15/12

/2021 
NIL DTD 13.12.21 

MANAS 

KUMAR 

SINHA, AR, 

ALLAHAB

AD 

Weekly report 

of E-hearing 
DR(J) 

   

3310 15/12 NIL DTD 13.12.21 MANAS Weekly Report DR(J) 
   



/202

1 

/2021 KUMAR 

SINHA, AR, 

ALLAHAB

AD 

of E-hearing 

3311

/202

1 

15/12

/2021 
NIL DTD 15.12.21 

HARSHITA 

PANDEY, 

AR 

Medical 

Certificate 

Admin

istratio

n 

Section 

   

3312

/202

1 

15/12

/2021 
NIL DTD 15.12.21 

J.K. 

GOLAY, 

SPS 

Leave reg. 

Admin

istratio

n 

Section 

   

3313

/202

1 

15/12

/2021 
NIL DTD 15.12.21 

LALIT 

PRASAD 

PANT, SPS 

Leave reg. 

Admin

istratio

n 

Section 

   

3314

/202

1 

15/12

/2021 
NIL DTD 15.12.21 

ATIN 

SHARMA, 

MTS 

Reg. Leave 

Admin

istratio

n 

Section 

   

3315

/202

1 

15/12

/2021 

F.NO. 

PAO/REV/PENSION/2020-

21/1803 

SR. 

ACCOUNTS 

OFFICER, 

PAO(REVE

NUE) 

Retirement 

Gratuity under 

new pension 

system in r/o 

Sh. S.S.Garg, 

M(J) 

Admin

istratio

n 

Section 

   

3316

/202

1 

15/12

/2021 

F.NO. 

230/CESTAT/CHENNAI/20

10 

MOHINDER 

SINGH, DR 

Furnishing 

information 

reg. 

Condemned 

Staff Car 

CT 

Section    

3317

/202

1 

16/12

/2021 
NIL 

JOHNSON 

CHACKO, 

UDC 

Medical 

Reimbursement 

Claim Form 

Admin

istratio

n 

Section 

   

3318

/202

1 

16/12

/2021 

D.NO. 27432/2017/SEC-

XVII-A 

AR, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No. 12853 of 

2017  

DR(J) 
   

3319

/202

1 

16/12

/2021 

F.NO. 

01/CESTAT/BANG/ADMN. 

DR, 

CESTAT, 

BANGALO

RE 

Forwarding of 

updated 

telephone 

directory, 

CT 

Section    



CESTAT, 

Bangalore 

3320

/202

1 

16/12

/2021 

F.NO. 

01/CESTAT/BANG/AN 

CESTAT, 

BANGALO

RE 

Medical re-

imbursement 

Admin

istratio

n 

Section 

   

3321

/202

1 

16/12

/2021 

F.NO. 

01/CESTAT/BANG/AN 

CESTAT, 

BANGALO

RE 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Section 

   

3322

/202

1 

16/12

/2021 
NIL 

P.K.CHOUD

HARY, 

MEMBER(J) 

Joining report 

after availing 

leave 

Admin

istratio

n 

Section 

   

3323

/202

1 

16/12

/2021 
NIL 

DCP, DELHI 

POLICE 

Police 

clearance 

certificate r/o 

Dharmender 

Admin

istratio

n 

Section 

   

3324

/202

1 

16/12

/2021 

F.NO. A-

19(1)/PERS.FILE/BS-

AR/CHE/2021 

MOHINDER 

SINGH, DR 

Submission of 

Certificate 

Admin

istratio

n 

Section 

   

3325

/202

1 

16/12

/2021 
F.NO. CESTAT/MUM 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Forwarding of 

CL application 

Admin

istratio

n 

Section 

   

3326

/202

1 

16/12

/2021 

F.NO. 

01/CESTAT/BANG/SKP 

DR, 

CESTAT, 

BANGALO

RE 

Forwarding of 

Representation 

Admin

istratio

n 

Section 

   

3327

/202

1 

16/12

/2021 
NIL 

DR, SINGLE 

MEMBER 

APPEAL 

BRANCH 

Supplementary 

E-hearing 

cause list 

PA 
   

3328

/202

1 

17/12

/2021 

C.NO:GST/SOUTH/REVIE

W/CESTAT/MISC/212/2020

-21 

JOINT 

COMMISSI

ONER, 

CGST 

DELHI 

SOUTH 

Forwarding a 

copy of Bench 

Order 

DR(J) 
   

3329 17/12 F.NO. CESTAT, Approval for Admin
   



/202

1 

/2021 07/CESTAT/BANG/TAXI BANGALO

RE 

vehicles for 

Members 

istratio

n 

Section 

3330

/202

1 

17/12

/2021 
NIL 

DHARMEN

DER, MTS 

To credit 

unavailed 

joining time 

Admin

istratio

n 

Section 

   

3331

/202

1 

17/12

/2021 
NIL 

KRISHAN 

KUMAR, 

UDC 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Section 

   

3332

/202

1 

17/12

/2021 
NIL DTD 16.12.21 

SHOBHA 

RAJESH, 

STENO 

GRADE II 

Reg 

modification in 

uploaded 

ordersheet 

PA to 

Registr

ar 
   

3333

/202

1 

17/12

/2021 
NIL 

AR, 

CUSTOMS 

APPEAL 

BRANCH 

Cause list for 

E-hearing 
PA 

   

3334

/202

1 

17/12

/2021 
NIL 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

EL and RH 

leave reg. 

Admin

istratio

n 

Section 

   

3335

/202

1 

17/12

/2021 
NIL DTD 15.12.21 

JUSTICE 

DILIP 

GUPTA, 

PRESIDENT

-CESTAT 

CL for 4 days 

Admin

istratio

n 

Section 

   

3336

/202

1 

21/12

/2021 

FILE NO. 

09(11)/R.R/MTS/P.F./CEST

AT/ALD/2021 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

ALLAHAB

AD 

No objection 

certificate in 

respect of 

Rahul Raj, 

MTS 

 

AR(

Admi

n) 
  

3337

/202

1 

21/12

/2021 

F. NO. A-

19(1)/PERS.FILE/BS-

AR/CHE/2021 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Submission of 

Certificate  

AR(

Admi

n) 
  

3338

/202

1 

21/12

/2021 

F. NO. A-

20(2)/PERS.FILE/RKP-ST-

III/2015 DATED 16.12.2021 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

transfer request 

of Sh. Raushan 

Kumar Paswan, 

Steno Gr. II  

 

AR(

Admi

n) 
  



3339

/202

1 

21/12

/2021 

F. NO. 3/CEGAT/MAS/200 

VOL-II DATED 16.12.2021 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

representation 

of Sh. P. Rex 

Jerald, Steno 

Gr. I 

 

AR(

Admi

n) 
  

3340

/202

1 

21/12

/2021 

F. NO. 

230/CESTAT/CHENNAI/20

10 DATED 15.12.2021 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Furnishing 

information 

regarding 

condemned 

staff car 

 

AR(

Admi

n) 
  

3341

/202

1 

21/12

/2021 

F. NO. 

CESTAT/MUM/SS/2018 

DATED 15.12.2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Request letter 

for transfer 

from CESTAT 

Mumbai to 

CESTAT New 

Delhi or 

CESTAT 

Chandigarh 

 

AR(

Admi

n) 
  

3342

/202

1 

21/12

/2021 

F. NO. CESTAT/MUM/ 

DATED 14.12.2021 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Present status 

of suit no. 

RAER 

2030/2086 of 

2008 

 

AR(

Admi

n) 
  

3343

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

PARMOD 

KUMAR, 

STENO GR-

I 

Leave 

application  

AR(

Admi

n) 
  

3344

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

ARCHANA, 

STENO-II 

Leave 

application  

AR(

Admi

n) 
  

3345

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

SHENAJ 

BANO, 

STENO GR - 

II  

Leave 

application  

AR(

Admi

n) 
  

3346

/202

1 

21/12

/2021 

F. NO. A-24(4)/LEAVE 

FILE/BS-AR/CHE/2021 

DATED 17.12.2021 

MOHINDER 

SINGH, DR, 

CESTAT, 

CHENNAI 

Forwarding of 

leave 

application and 

joining report 

of Sh. 

Balasubramani 

S., AR 

 

AR(

Admi

n) 
  

3347 21/12 NIL DATED 17.12.2021 ARCHANA, Leave 
 

AR(
  



/202

1 

/2021 STENO-II application 

with SLP 

Admi

n) 

3348

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

SHENAJ 

BANO, 

STENO GR - 

II  

Leave 

application  

AR(

Admi

n) 
  

3349

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

SATPAL 

SINGH, 

MTS 

Leave 

application  

AR(

Admi

n) 
  

3350

/202

1 

21/12

/2021 

CESTAT/AHD/PER/76/201

8/486 DATED 13.12.2021 

SANTOSH 

KUMAR 

TIWARI, 

AR, 

CESTAT, 

AHMEDAB

AD 

Forwarding of 

online typing 

course (TSA) 

certificate in 

respect of Sh. 

Raju Kumar, 

MTS, 

CESTAT, 

Ahmedabad 

 

AR(

Admi

n) 
  

3351

/202

1 

21/12

/2021 

CESTAT/AHD/ADMN/MIS

C/04/2014/483 DATED 

13.12.2021 

SANTOSH 

KUMAR 

TIWARI, 

AR, 

CESTAT, 

AHMEDAB

AD 

Uploading of 

telephone 

directory 2021 

of CESTAT, 

Ahmedabad on 

website 

 

AR(C

omp)   

3352

/202

1 

21/12

/2021 
NIL DATED 16.12.2021 

ANITHA 

JAYAKUM

AR, SPS 

Leave 

application  

AR(

Admi

n) 
  

3353

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

MS. 

RACHNA 

GUPTA, 

MEMBER 

(JUDICIAL), 

CESTAT, 

NEW 

DELHI 

Leave 

application  

AR(

Admi

n) 
  

3354

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

RANJU 

MADHRA, 

SPS 

Leave 

application  

AR(

Admi

n) 
  

3355

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

SUNDEEP 

CHOPRA, 

UDC 

Leave 

application  

AR(

Admi

n) 
  

3356 21/12 NIL SAKAL Joining Report 
 

AR(
  



/202

1 

/2021 DEO SAH, 

COURT 

MASTER 

Admi

n) 

3357

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

SAKAL 

DEO SAH, 

COURT 

MASTER 

Leave 

application  

AR(

Admi

n) 
  

3358

/202

1 

21/12

/2021 

C. NO. VIII/CUS. 

PREV/REVIEW/165/MISC. 

CORRES/2019-20 DATED 

12.10.2021 

ADDL. 

COMMISSI

ONER, 

CUSTOMS 

PREVENTI

VE, NCH, 

NEW 

DELHI 

Request to 

inform status of 

appeal filed, if 

any, against 

OIO No. 

DLI/Custm/Pre

v/GS/03/2019-

20 dated 

14.01.2020 

DR(J) 
   

3359

/202

1 

21/12

/2021 

D. NO. 21137/2018/SEC-

SUPREME COURT OF 

INDIA DATED 08.12.2021 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No(s) 9138 of 

2018 

DR(J) 
   

3360

/202

1 

21/12

/2021 

D. NO. 41845/2017/SEC-

SUPREME COURT OF 

INDIA DATED 08.12.2021 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No(s) 2283 of 

2018 

DR(J) 
   

3361

/202

1 

21/12

/2021 

D. NO. 10033/2017/SEC-

SUPREME COURT OF 

INDIA DATED 04.12.2021 

ASSISTANT 

REGISTRA

R, 

SUPREME 

COURT OF 

INDIA 

Civil Appeal 

No. 5430-5432 

of 2017  

DR(J) 
   

3362

/202

1 

21/12

/2021 
NIL DATED 16.12.2021 

VIJAI 

KUMAR, 

ADVOCAT

E 

Filing of 

vakalatnama in 

Excise Appeal 

No. 51250 of 

2019 titled 

Prem Jain Ispat 

Udyog Pvt. 

Ltd. 

DR(J) 
   

3363

/202

21/12

/2021 
NIL DATED 16.12.2021 

VIJAI 

KUMAR, 

Filing of 

vakalatnama in 
DR(J) 

   



1 ADVOCAT

E 

Excise Appeal 

No. 50424 of 

2021 (SM) 

titled Pasupati 

Nath Tubewells 

Bhilwara 

3364

/202

1 

21/12

/2021 

F. NO. E/50081/2020 & 

ORS. DATED 17.12.2021 

RAKESH 

AGARWAL, 

DY. 

COMMISSI

ONER (AR) 

Supplementary 

e-hearing cause 

list dated 

11.11.2021 for 

hearing before 

the special 

bench, 

CESTAT, New 

Delhi 

DR(J) 
   

3365

/202

1 

21/12

/2021 

F. NO.6/17/WEEKLY-

STATEMENT/CESTAT/CH

D-2020-II DATED 

17.12.2021 

DR, 

CESTAT, 

CHANDIGA

RH 

Weekly 

Statement of 

the matters for 

e-hearing from 

10.12.2021 to 

16.12.2021 

DR(J) 
   

3366

/202

1 

21/12

/2021 
NIL TAXMANN Magazine Library 

   

3367

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

ARCHANA, 

STENO-II 

Corrections in 

appeal 

uploaded 

PA to 

Registr

ar 
   

3368

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Permission for 

pronouncement 

of order 

PA to 

Registr

ar 
   

3369

/202

1 

21/12

/2021 
NIL DATED 17.12.2021 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Permission for 

pronouncement 

of order 

PA to 

Registr

ar 
   

3370

/202

1 

21/12

/2021 

F. NO. 

CESTAT/AHD/MISC./ORD

ER SEC./11/2010/482 

DATED 10.12.2021 

SANTOSH 

KUMAR 

TIWARI, 

AR, 

CESTAT, 

AHMEDAB

AD 

Regarding 

Customs 

Appeal No. 74 

of 2010 titled 

VRL Logistics 

Ltd. 

PA to 

Registr

ar 
   



3371

/202

1 

21/12

/2021 
NIL DATED 16.12.2021 

MAHESH 

KUMAR, 

SPS TO 

M(J), 

CESTAT, 

CHANDIGA

RH 

Monthly 

Disposal 

Statement of 

Mr. Ashok 

Jindal, M(J), 

CESTAT, 

Chandigarh for 

the month of 

November 

2021 

PA to 

Registr

ar 
   

3372

/202

1 

21/12

/2021 
NIL DATED 13.12.2021 

B. 

BHARATHI, 

PA TO M(J), 

CESTAT, 

CHENNAI 

Monthly 

Disposal 

Statement of 

Mr. P. Dinesha, 

M(J), 

CESTAT, 

Chennai for the 

month of 

November 

2021 

PA to 

Registr

ar 
   

3373

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

DR, 

CENTRAL 

REGISTRY, 

CESTAT, 

NEW 

DELHI 

Cause list for e-

hearing of 

defect cases 

PA 
   

3374

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

DR, 

CENTRAL 

REGISTRY, 

CESTAT, 

NEW 

DELHI 

Cause list for e-

hearing of 

defect cases 

PA 
   

3375

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

DR, 

CUSTOMS 

APPEAL 

BRANCH, 

CESTAT, 

NEW 

DELHHI 

E-hearing 

causelist 
PA 

   

3376

/202

1 

21/12

/2021 
NIL DATED 20.12.2021 

AR, 

CUSTOMS 

APPEAL 

BRANCH, 

CESTAT, 

Physical 

hearing 

causelist 

PA 
   



NEW 

DELHI 

3377

/202

1 

21/12

/2021 
NIL DATED 21.12.2021 

DR, 

CUSTOMS 

APPEAL 

BRANCH, 

CESTAT, 

NEW 

DELHHI 

E-hearing 

causelist 
PA 

   

3378

/202

1 

22/12

/2021 

NO.H-11030/6/2021-PART-

I 

GOI, 

MINISTRY 

OF 

FINANCE 

Request for 

material for 

compilation of 

the Annual 

Report of 

Ministry of 

Finance for 

2021-22 

Admin

istratio

n 

Section 

   

3379

/202

1 

22/12

/2021 

F.NO. 3-1/2018-P&P-

I(VOL.II) 

GOI, 

MINISTRY 

OF 

PERSONNE

L, PUBLIC 

GRIEVANC

E AND 

PENSIONS 

Identification 

of posts 

suitable for 

persons with 

benchmark 

disabilities 

under Rights 

o0f persons 

with disabilities 

Act 

Admin

istratio

n 

Section 

   

3380

/202

1 

22/12

/2021 

F.NO. A-24(4)/LEAVE 

FILE/BS-AR/CHE/2021 

MOHINDER 

SINGH,DR 

Forwarding of 

leave 

application and 

joining report 

of Sh 

Balasubramani 

S, AR 

Admin

istratio

n 

Section 

   

3381

/202

1 

22/12

/2021 
O.A. NO. 0898 OF 2020 

CAT, 

KOLKATA 
Appeal reg. 

Admin

istratio

n 

Section 

   

3382

/202

1 

22/12

/2021 
NIL DTD 16.12.21 

ANIL 

GANGADH

ARRAO 

SHAKKAR

WAR 

Selection for 

the post of 

Member in 

CESTAT 

Admin

istratio

n 

Section 

   

3383 22/12 D.NO. 4887/2011/SEC- AR, Civil appeal DR(J) 
   



/202

1 

/2021 XVII-A SUPREME 

COURT OF 

INDIA 

reg. 

3384

/202

1 

22/12

/2021 
NIL DTD 18.12.21 

RAJIV 

NANDA, 

ADVOCAT

E 

Appeal reg. DR(J) 
   

3385

/202

1 

22/12

/2021 

CESTAT/AHD/ADMN/TO

UR/08/2013/505 

SAANTOSH 

KUMAR 

TIWARI, 

AR 

Forwarding of 

application for 

TA on Tour 

advance in r/o 

Hon Sh Raju, 

M(T) 

Accou

nt 

Section 
   

3386

/202

1 

23/12

/2021 
NIL DATED 21.12.2021 

CHANDER

KANTA, 

SPS 

Leave 

application  

AR(

Admi

n) 
  

3387

/202

1 

23/12

/2021 
NIL DATED 21.12.2021 

LALIT 

PRASAD 

PANT, SPS 

Leave 

application  

AR(

Admi

n) 
  

3388

/202

1 

23/12

/2021 
NIL DATED 13.12.2021 

P. 

DINESHA, 

M(J), 

CESTAT, 

CHENNAI 

Joining Report 
 

AR(

Admi

n) 
  

3389

/202

1 

23/12

/2021 
NIL DATED 15.12.2021 

SUDHAKA

RAN A., 

SPS 

Application for 

leave of Sh. C. 

J. Mathew, 

M(T), 

CESTAT, 

Mumbai 

 

AR(

Admi

n) 
  

3390

/202

1 

23/12

/2021 
NIL DATED 15.12.2021 

P. K. 

CHOUDHA

RY, M(J), 

CESTAT, 

KOLKATA 

Joining Report 
 

AR(

Admi

n) 
  

3391

/202

1 

23/12

/2021 
NIL DATED 10.12.2021 

P. K. 

CHOUDHA

RY, M(J), 

CESTAT, 

KOLKATA 

Leave 

application 

with SLP 
 

AR(

Admi

n) 
  

3392

/202

1 

23/12

/2021 

FILE NO. 

CESTATAHD/M(J)/500 

DATED 17.12.2021 

RAMESH 

NAIR, M(J), 

CESTAT, 

Leave 

application 

with SLP 
 

AR(

Admi

n) 
  



AHMEDAB

AD 

3393

/202

1 

23/12

/2021 

FILE NO. 

CESTAT/AHD/PER/66/202

1/496 DATED 15.12.2021 

RAJU, 

MEMBER 

(T), 

CESTAT, 

AHMEDAB

AD 

EL cancellation 

and request for 

availing CL & 

RH 

 

AR(

Admi

n) 
  

3394

/202

1 

23/12

/2021 

REF NO. 

CESTAT/MUM/SKM/2021 

DATED 16.12.2021 

S. K. 

MOHANTY, 

M(J), 

CESTAT, 

MUMBAI 

Leave 

application 

with SLP 
 

AR(

Admi

n) 
  

3395

/202

1 

23/12

/2021 
NIL DATED 20.12.2021 

RACHNA 

GUPTA, 

M(J), 

CESTAT, 

NEW 

DELHI 

Request to 

incorporate the 

Degree of 

Doctorate in 

Philosophy 

(PHD) 

certificate on 

record 

 

AR(

Admi

n) 
  

3396

/202

1 

23/12

/2021 
NIL DATED 20.12.2021 

ANIL 

CHOUDHA

RY, M(J), 

CESTAT, 

DELHI 

Leave 

application 

with SLP 
 

AR(

Admi

n) 
  

3397

/202

1 

23/12

/2021 

F. NO. 

01/CESTAT/BANG/ADMN. 

DATED 22.12.2021 

CESTAT, 

BANGALO

RE 

Purchase of 

one UV-C 

Disinfection 

box for the use 

of CESTAT, 

Bangalore 

 

AR(

Admi

n) 
  

3398

/202

1 

23/12

/2021 

NO. 

PAO/REV/PENSION/NK 

BAJPAI/2021-22/1694-95 

DATED 29.11.2021 

SR. 

ACCOUNTS 

OFFICER, 

PAO 

(REVENUE)

, D/O 

REVENUE, 

M/O 

FINANCE, 

CHURCH 

ROAD 

HUTMENTS

Revision of 

pension in 

respect of Sh. 

Narendra 

Kumar Bajpai, 

Retired 

Member in the 

matter of 

O.A./100/2363/

2018  

 

AR(

Admi

n) 
  



, NEW 

DELHI -1 

3399

/202

1 

23/12

/2021 

FILE NO. 49(1)/MEDICAL 

CLAIM/CESTAT/2017-

PART-III DATED 

21.12.2021 

M.K. 

SINHA, AR, 

CESTAT, 

ALLAHAB

AD 

Medical 

reimbursement 

claim of Rs. 

1266 submitted 

by Sh. Sombir, 

LDC of 

CESTAT 

Allahabad for 

treatment of 

father 

 

AR(

Admi

n) 
  

3400

/202

1 

23/12

/2021 
NIL DATED 23.12.2021 

PARMOD 

KUMAR, 

STENO GR-

I 

Leave 

application 

with SLP 
 

AR(

Admi

n) 
  

3401

/202

1 

23/12

/2021 

F. NO. A-50050/99/2021-

AD.IC(CESTAT)DATED 

20.12.2021 

S. 

BHOWMIC

K, US TO 

THE GOI 

Engagement of 

TTBS for 

leased line 

internet service 

for CESTAT, 

Mumbai 

Compu

ter Cell 

AR(C

omp)   

3402

/202

1 

23/12

/2021 
NIL DATED 21.12.2021 

RAJIV 

NANDA, 

SENIOR 

ADVOCAT

E 

SUPREME 

COURT OF 

INDIA 

Information 

regarding 

designation as 

"Senior 

Advocate" by 

Supreme Court 

of India  

DR(J) 
   

3403

/202

1 

23/12

/2021 

FILE NO. 

III(20)ARC/REVIEW/MISC

/2017-18/4995 DATED 

17.12.2021 

H. K. G. 

NAIR, 

ASSISTANT 

COMMISSI

ONER 

(REVIEW), 

CUSTOMS, 

HQRS, 

INDORE 

Service of 

notice to 

appellants on 

direction of 

Tribunal for 

hearing in the 

Customs 

Appeal No. 

50265/2021 

titled Balaji 

Trademart 

India Pvt. Ltd. 

vs. 

Commissioner, 

DR(J) 
   



Customs Indore 

3404

/202

1 

23/12

/2021 

C. NO. IV916)/GST/DELHI-

SOUTH/CESTAT/ANAND/

486/2021-22 DATED 

15.12.2021 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Supply of 

certified copy 

of CESTAT 

Final Order No. 

51871/2021 

dated 

12.10.2021 in 

the case of M/s. 

Anand Niketan 

Club 

DR(J) 
   

3405

/202

1 

23/12

/2021 

C. NO. IV(16)/GST/DELHI-

SOUTH/CESTAT/EAST 

BUILDTECH/485/2021-21 

DATED 15.12.2021 

KUMAR 

SATYAM, 

GST, 

SOUTH 

DELHI 

Supply of 

certified copy 

of CESTAT 

Final Order No. 

51878/2021 

dated 

13.10.2021 

titled East 

Buildtech 

Limited 

DR(J) 
   

3406

/202

1 

23/12

/2021 
NO. 75 DATED 20.12.2021 

LUMIERE 

LAW 

PARTNERS 

ADVOCAT

ES & 

SOLICITOR

S 

Application 

requesting 

early 

constitution of 

larger bench by 

Honble 

President 

DR(J) 
   

3407

/202

1 

24/12

/2021 
NIL DTD 18.12.21 

M. MUNSHI 

& 

ASSOCIAT

ES 

For 

modification of 

order dated 

09.12.21 

DR(J) 
   

3408

/202

1 

24/12

/2021 

F.NO. 

01/CESTAT/BANG/VPP 

DR/HOO, 

CESTAT/BA

NGALORE 

Forwarding of 

leave 

application 

Admin

istratio

n 

Section 

   

3409

/202

1 

24/12

/2021 
NIL DTD 21.12.21 

DR/HOO, 

CESTAT/CH

ANDIGARH 

Leave 

application 

Admin

istratio

n 

Section 

   

3410

/202

1 

24/12

/2021 

F.NO. R-20011/97/2021-

AAR 

S. 

BHOWMIC

K, UNDER 

SECRETAR

Transfer of an 

online RTI 

application of 

Ms. Saroj 

Admin

istratio

n 

Section 

   



Y OF THE 

GOI 

Sharma 

Advocate, New 

Delhi 

3411

/202

1 

24/12

/2021 
NIL 

DOROTHY 

JOSEPH, 

STENO 

GRADE I 

Request for CL 

Admin

istratio

n 

Section 

   

3412

/202

1 

24/12

/2021 
NIL DTD 20.12.21 

P. DINESH, 

M(J) 
Reg. CL 

Admin

istratio

n 

Section 

   

3413

/202

1 

24/12

/2021 
NIL 

LALIT 

PRASAD 

PANT, SPS 

Medical 

Reimbursement 

claim 

Admin

istratio

n 

Section 

   

3414

/202

1 

24/12

/2021 

F.NO. 

CESTAT/AHD/PER/66/202

1/499 

RAJU, M(T) EL reg. 

Admin

istratio

n 

Section 

   

3415

/202

1 

24/12

/2021 

F.NO. 

CESTAT/AHD/PER/66/202

1/506 

RAJU, M(T) 

Selection for 

the post of 

Member in 

CESTAT 

Admin

istratio

n 

Section 

   

3416

/202

1 

24/12

/2021 
NIL DTD 22.12.21 

J.K.GOLAY, 

SPS 
CL on 21.10.21 

Admin

istratio

n 

Section 

   

3417

/202

1 

24/12

/2021 

F.NO. A-24(1)/LEAVE 

FILE/MS-DR/CHE/2021 

BALASUBR

AMANI S, 

AR 

Leave 

application of 

Sh. Mohinder 

singh, DR 

Admin

istratio

n 

Section 

   

3418

/202

1 

24/12

/2021 
NIL 

J.K. 

GOLAY, 

SPS 

EL reg. 

Admin

istratio

n 

Section 

   

3419

/202

1 

24/12

/2021 
NIL 

MANAS 

KUMAR 

SINHA, AR 

Forwarding of 

intimation of 

sh. Bhoopendra 

Kumar Patel, 

Steno-II 

Admin

istratio

n 

Section 

   

3420

/202

1 

24/12

/2021 
F.NO. 11/27/2020-IFU III 

P.K JHA, 

UNDER 

SECRETAR

Air Travel on 

official 

account-

Accou

nt 

Section 
   



Y Stoppage of 

credit facility 

by Air India 

3421

/202

1 

24/12

/2021 

CESTAT/AHD/ADMN/TO

UR/08/2013/505 

SANTOSH 

KUMAR 

TIWARI, 

AR 

Forwarding of 

application for 

TA on Tour 

Advance of Rs. 

25,000/- in r/o 

Hon Sh Raju 

M(T) 

Accou

nt 

Section 
   

3422

/202

1 

24/12

/2021 

F.NO. 1(10)/CESTAT/CHD-

2015-ADMN-II 

DR, 

CESTAT, 

CHANDIGA

RH 

Tour Bill of 

Hon Sh Ashok 

Jindal, M(J) 

Accou

nt 

Section 
   

3423

/202

1 

24/12

/2021 

F.NO. A-19(1)/PERS. 

FILE/SB-

M(J)/CESTAT/CHE/2017 

MOHINDER 

SINGH,DR 

Surrender of 

Official Laptop 

by Hon Ms. 

Sulekha Beevi 

Compu

ter Cell    

3424

/202

1 

24/12

/2021 
NIL 

DR, 

CENTRAL 

REGISTRY 

Cause list for 

E-hearing of 

defect cases 

PA 
   

3425

/202

1 

24/12

/2021 
NIL 

DR, 

CUSTOMS 

APPEAL 

BRANCH 

Physical 

hearing Cause 

list 

PA 
   

3426

/202

1 

24/12

/2021 
NIL 

DR, SINGLE 

MEMBER 

APPEAL 

BRANCH 

E-Hearing 

Cause List 
PA 

   

3427

/202

1 

28/12

/2021 
NIL 

P.V.SUBBA 

RAO, 

MEMBER(T

) 

EL 27 to 30 

Dec 2021 

Admin

istratio

n 

Section 

   

3428

/202

1 

28/12

/2021 

F.NO. 

PF/USV/CESTAT/MUM 

DTD 27.12.21 

ROHIT 

KUMAR 

SHUKLA, 

DR, 

CESTAT, 

MUMBAI 

Training from 

ISTM 

Admin

istratio

n 

Section 

   

3429

/202

1 

28/12

/2021 
NIL 

TEJO SHRI, 

STENO GR-

II 

CL for two 

days 

Admin

istratio

n 

Section 

   



3430

/202

1 

28/12

/2021 
NIL 

ANITHA 

JAYAKUM

AR, SPS 

Noting reg. 

modified name 

plate 

Admin

istratio

n 

Section 

   

3431

/202

1 

28/12

/2021 
NIL 

TEJO SHRI, 

STENO GR-

II 

CL for two 

days 

Admin

istratio

n 

Section 

   

3432

/202

1 

28/12

/2021 
NIL 

ASHOK 

JINDAL, 

MEMBER(J) 

CL for one day 

Admin

istratio

n 

Section 

   

3433

/202

1 

28/12

/2021 
NIL 

DHARMEN

DER, MTS 

To seek 

permission for 

applying SSC 

CGL 2021 and 

OC  

Admin

istratio

n 

Section 

   

3434

/202

1 

28/12

/2021 
NIL DTD 27.12.21 

DHARMEN

DER, MTS 

To seek 

permission for 

applying SSC 

Selection post 

IX and NOC  

Admin

istratio

n 

Section 

   

3435

/202

1 

28/12

/2021 
NIL 

SEEMA 

SADANA, 

SPS 

EL for 1 day 

Admin

istratio

n 

Section 

   

3436

/202

1 

28/12

/2021 
NIL 

DR. 

RACHNA 

GUPTA, 

M(J) 

CL for two 

days 

Admin

istratio

n 

Section 

   

3437

/202

1 

28/12

/2021 
NIL 

T.VISWA 

PRAKASH, 

DR, 

CESTAT, 

HYDERAB

AD 

Request for 

provide Server 

to CESTAT, 

Hyderabad 

Compu

ter Cell    

3438

/202

1 

28/12

/2021 
NIL 

SULEKHA 

BEEVI C.S, 

M(J) 

CL reg. 

Admin

istratio

n 

Section 

   

3439

/202

1 

28/12

/2021 
NIL 

SULEKHA 

BEEVI C.S, 

M(J) 

RH on 

24.12.21 

Admin

istratio

n 
   



Section 

3440

/202

1 

28/12

/2021 
NIL 

SANJIV 

SRIVASTA

VA, 

MEMBER(T

) 

CL from 27 to 

31 Dec 2021 

Admin

istratio

n 

Section 

   

3441

/202

1 

28/12

/2021 
NIL 

C J 

MATHEW, 

M(T) 

RH on 

24.11.21 

Admin

istratio

n 

Section 

   

3442

/202

1 

28/12

/2021 
NIL 

DR. 

S.K.PATI, 

M(J) 

Cancellation of 

one day EL 

applied earlier 

for 31.12.21 

Admin

istratio

n 

Section 

   

3443

/202

1 

28/12

/2021 
NIL 

AJAY 

SHARMA, 

M(J) 

CL for two 

days 

Admin

istratio

n 

Section 

   

3444

/202

1 

28/12

/2021 
NIL 

MOHINDER 

SINGH,DR 

Intimation 

under Rule 

18(2) of CCS 

for immovable 

property of Sh 

Mohinder 

Singh, DR 

Admin

istratio

n 

Section 

   

3445

/202

1 

28/12

/2021 

F.NO. 

1(6)/RK/PRES/2015/ADMN 

KRIPA 

SHANKAR, 

DR, 

CHANDIGA

RH 

Request 

application 

submitted by 

Sh. Rajesh 

Kumar, UDC 

Admin

istratio

n 

Section 

   

3446

/202

1 

28/12

/2021 

F.NO. A-44(6)/GPF-

UP/CESTAT/CHE/2010 

MOHINDER 

SINGH,DR 

Submission of 

supporting 

documents in 

r/o GPF 

application 

Admin

istratio

n 

Section 

   

3447

/202

1 

28/12

/2021 
NIL 

AGARWAL 

SANJIV 

AND 

COMPANY, 

ADVOCAT

E 

Appeal No. 

ST/51055/2021 

reg. 

DR(J) 
   

3448

/202

28/12

/2021 

F.NO. 25534-

600/ELECTION 

HARISH 

DUDANI, 

Voters record 

vis-a-vis the 

PA to 

Registr    



1 COMM./DWK/2021 DISTRICT 

JUDGE 

election of the 

Bar association 

ar 

3449

/202

1 

28/12

/2021 
NIL DTD 24.12.21 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

ST/A No. 

51613/2016 

PA to 

Registr

ar 
   

3450

/202

1 

28/12

/2021 
NIL DTD 24.12.21 

ANIL 

CHOUDHA

RY 

MEMBER 

(J) 

E/A No. 

51325/2018-

SM 

PA to 

Registr

ar 
   

3451

/202

1 

28/12

/2021 
NIL DTD 24.12.21 

J.K. 

GOLAY, 

SPS 

Appeal reg. 

PA to 

Registr

ar 
   

3452

/202

1 

28/12

/2021 

C.NO. 

IV(16)30/R/JDR/932/2018/5

62 

RAJEEV 

AGARWAL, 

CGST AND 

CX/ST 

Appeal reg. DR(J) 
   

3453

/202

1 

28/12

/2021 
NIL DTD 27.12.21 

DIKSHA 

SINGH, PA 

TO M(T) 

Correction in 

the uploaded 

Appeal 

PA to 

Registr

ar 
   

3454

/202

1 

28/12

/2021 
R.NO. SAM/SUB/2022/86 CENTAX 

Subscription 

rates for 2022 
Library 

   

3455

/202

1 

28/12

/2021 
NIL 

SATPAL 

SINGH, 

MTS 

EL for 2 days 

Admin

istratio

n 

Section 

   

3456

/202

1 

29/12

/2021 
NIL 

ASSTT 

REGISTRA

R, 

CENTRAL 

REGISTRY, 

CESTAT, 

ND 

Causelist 

PA to 

Registr

ar 
   

3457

/202

1 

29/12

/2021 
NIL 

ASSTT. 

REGISTRA

R, 

CENTRAL 

REGISTRY, 

CESTAT, 

ND 

Causelist 

31.12.21 

PA to 

Registr

ar 
   



3458

/202

1 

29/12

/2021 
NIL 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

ALLAHAB

AD 

Fwd of 

intimation os 

Sh. Lavlesh 

Kumar Steno-I 

Admin

istratio

n 

Section 

   

3459

/202

1 

29/12

/2021 

4(2)/PF/BP/STENO-

II/CESTAT/ADMN 

MANAS 

KUMAR 

SINHA, AR, 

CESTAT, 

ALLAHAB

AD 

Fwd of 

intimation of 

Sh. B K Patel, 

Steno-II 

Admin

istratio

n 

Section 

   

3460

/202

1 

29/12

/2021 

C.NO. IV916)/GST/DEL-

SOUTH/CESTAT4629/REG

AL/21 DT 22.12.21 

DY. COMM, 

SOUTH 

DELHI 

Supply of 

certified copy 

M/S Regal 

Theature 

Central 

Registr

y 
   

3461

/202

1 

29/12

/2021 

C.NO. IV(16)/GST/DEL-

SOUTH/4680 DT 23.12.21 

DY. COMM, 

SOUTH 

DELHI 

Supply of 

certified copy 

M/S AST 

Relecom 

Central 

Registr

y 
   

3462

/202

1 

29/12

/2021 

C.NO. IV(16)/GST/DELH-

SOUTH/9949 DT 29.11.21 

DY. COMM, 

SOUTH 

DELHI 

Supply of 

certified copy 

M/S AST 

Telcom 

Central 

Registr

y 
   

3463

/202

1 

29/12

/2021 

C.NO. IV(16)DEL-

SOUTH/4629 DT 23.12.21 

DY. COMM, 

SOUTH 

DELHI 

Supply of 

certified copy 

M/S Regal 

Theatre 

Central 

Registr

y 
   

3464

/202

1 

30/12

/2021 

F.NO.69/PERSN/CESTAT/

KOL/2021 DT 29.12.21 

DEPUTY 

REGISTRA

R, CESTAT 

KOLKATA 

Resignation 

letter of Sh. 

Rajan Mishra, 

MTS 

Admin

istratio

n 

Section 

   

 


